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2020 CounT IoN  |105
BENCH) |)
WRIT (Se
CHIEF
21 (84610/ [22.08. ?gégz; s N o |JUSTI |order Dtd. 2023-03- ?iﬁggg o
9 2023 023 PANDA : CE'S 31
2020 Count ToN  |105
BENCH) |)
WRIT (Se
CHIEF
22 84611/ 22.08. gfég}; A K o o, |JUSTT |order ptd. 2023-03- ?iﬁgig 2
0 2023 023 BEHERA : CE'S 31
016 CounT IoN 102
BENCH) |)
WRIT (Se
CHIEF
22 84612/ [22.08.2 |["F{C)° JUSTI |Order Dtd. 2023-03- ChoncH jat
1 12023 023 7180/2 |[B K PATI |C. CE'S 31 (DIVIS |No-
016 CounT IoN 102
BENCH) |)
WPC (OA CHIEF (Se
2284613/ [22.08.2 C)- M R o |JUSTI order Dtd. 2023-08- OA at
2 12023 023 2623/2 |SAHOO ) CE'S |14 Branch |No-
017 COURT 1)
22 84614/ [22.08.2 [wp(C)- B K (C.O. |CHIEF |Order Dtd. 2023-08- WRIT |(Se




2023 023 21025/ |SWAIN JUSTI |10 BRANCH at
2022 CE'S 4 No-
COURT 17)
CHIEF (Se
84615/ |22.08. ggég;/ s K JUSTI |Order Dtd. 2023-08- QE;ECH at
2023|023 2oo2% lswaIn CE'S |14 - No-
COURT 11)
B CHIEF (se
84616/ 22.08. giég;/ SUSHANT JUSTI |order Dtd. 2023-08- gEiECH at
2023|023 coas |saroo CE'S |21 o No-
COURT 39)
CHIEF (Se
84617/ 122.08. giégé/ SUSHANT JUSTI |order Dtd. 2023-08- gEiECH at
2023|023 2053 |samoo CE'S |21 o No-
COURT 39)
B CHIEF (Se
84618/ (22.08. ?iégﬁ/ SARAT JUSTI |order Dtd. 2023-08- giiﬁcn at
2023|023 Soas’ |pasH CE'S |21 o No-
COURT 2)
CHIEF (Se
84619/ 22.08. giégé/ SARAT JUSTI |Order Dtd. 2023-08- gEiECH at
2023|023 20oa/ |pasH CE'S |21 - No-
COURT 2)
B CHIEF (Se
84620/ 122.08. giégg/ SUSHANT JUSTI |Order Dtd. 2023-08- giiﬁcn at
2023|023 20aa |saroo CE'S |21 o No-
COURT 39)
CHIEF (Se
84621/ |22.08. gzégi/ SUSHANT JUSTI |order Dtd. 2023-08- QE£ECH at
2023|023 Zona |saHo0 CE'S |21 o No-
COURT 39)
CHIEF (Se
84622/ |22.08. giég;/ SUSHANT JUSTI |Order Dtd. 2023-08- giiﬁcn at
2023|023 20ao> |samoo CE'S |21 i No-
COURT 39)
B CHIEF (Se
84623/ (22.08. gfég;/ B K JUSTI |order Dtd. 2023-08- QE£ECH at
2023 023 2023 MOHANTY CE'S 21 _4 No-
COURT 19)
CHIEF (Se
WP (C) — WRIT
84624/ |22.08. JUSTI |Order Dtd. 2023-08- at
2023 023 23238/ S K RATH CE'S |21 PIANCH o=
COURT 19)
CHIEF (Se
84625/ [22.08.2 |NC(C)~ |SARAT JUSTI |Order Dtd. 2023-08- ["oil —lat
24989/ KU. BRANCH
2023|023 2ony | oo CE'S |21 o No-
COURT 17)
CHIEF (Se
84626/ 22.08. ?gég}z TRILOCHA JUSTI |order Dtd. 2023-08- gEiECH at
2023|023 oo N BARIK CE'S |21 o No-
COURT 27)




CHIEF (Se
WP (C) - WRIT
84627/ |22.08. JUSTI |Order Dtd. 2023-08- at
2023 023 25025/ M K PRI CE'S |21 PaANCH o=
COURT 23)
CHIEF (Se
84628/ |22.08. ggég;/ P L JUSTI |Order Dtd. 2023-08- gEiECH at
2023 023 2023 MISHRA CE'S 21 -1 No-
COURT a)
B CHIEF (Se
84629/ [22.08.2 [N (C) [MRUTYUNJ JUSTI |Order Dtd. 2023-08- ["oil —lat
25837/ |AYA BRANCH
2023|023 oo R Ty CE'S |21 o No-
COURT 32)
CHIEF (Se
84630/ [22.08. giégi/ A JUSTI |order Dtd. 2023-08- gii;CH at
2023 023 2023 SUNDARAY CE'S 21 _4 No-
COURT 17)
CHIEF (Se
84631/ |22.08.2 [0C (&)= [SUSANTA JUSTI |Order Dtd. 2023-08- |nhil ot
24994/ |KUMAR BRANCH
2023|023 2ona o CE'S |21 > No-
COURT 17)
B CHIEF (Se
84632/ 122.08. giéii/ SATYAJIT JUSTI |order Dtd. 2023-08- gii;CH at
2023 023 2023 SAMAL CE'S 21 _1 No-
COURT 2)
CHIEF (Se
84633/ |22.08. giég;/ s cCoD JUSTI |order Dtd. 2023-08- giiﬁcn at
2023|023 cooa/ |pas CE'S |21 - No-
COURT 46)
CHIEF (Se
WP (C) - WRIT
84634/ 22.08. JUSTI |Order Dtd. 2023-08- at
2023|023 58328/ R SINGH CE'S |21 PEANCE o-
COURT 51)
CHIEF (Se
84635/ 22.08.2 Wb (C)~ KSHIROD JUSTI |Order Dtd. 2023-08- |"Ril 1.¢
26202/ |KUMAR BRANCH
2023|023 ooy oo CE'S |21 o No-
COURT a)
B CHIEF (Se
84636/ 22.08. giéié/ SUSHANT JUSTI |order Dtd. 2023-08- giiﬁcn at
2023|023 Z0as |samoO CE'S |21 i No-
COURT 39)
CHIEF (Se
84637/ |22.08. gz;gé/ SUSHANT JUSTI |order Dtd. 2023-08- gEiECH at
2023|023 coaa |samoo CE'S |21 i No-
COURT 39)
CHIEF (Se
84638/ |22.08. giégé/ SUSHANT JUSTI |Order Dtd. 2023-08- giigcﬂ at
2023|023 20aa |samoo CE'S |21 i No-
COURT 39)
84639/ 22.08.2 |"E{C) = lyrrun CHIEF |y Ger Dtd. 2023-08- |"RIT |(Se
2023 023 26255/ DAS JUSTI 21 BRANCH at
2023 CE'S -1 No-




[ (COURT 4)
[ B CHIEF (se
24 84640/ [22.08. ggégz/ SUSHANT JUSTI |order Dtd. 2023-08- QE;ECH at
9 2023 023 2onat/ |samoo CE'S |21 o No-
COURT 40)
_ CHIEF (Se
25 84641/ [22.08. ggég;/ SUSHANT JUSTI |order Dtd. 2023-08- gEiECH at
0 12023 023 co5a>" |saHOO CE'S |21 o No-
COURT 40)
[ B CHIEF (se
25 84642/ [22.08. ngfé/ B K JUSTI |Order Dtd. 2023-08- QE;ECH at
1 12023 023 coss | |swarn CE'S |21 o No-
COURT 41)
- CHIEF (se
25184643/ 22.08.2 [N (C)- |SAROJ JUSTI |Order Dtd. 2023-08- |"Ril 1.¢
26420/ |KU. BRANCH
2 2023 023 2oz oanioa CE'S |21 > No-
COURT 46)
- CHIEF (Se
25 84644/ [22.08.2 |NE(C) - [ASISH JUSTI |Order Dtd. 2023-08- |nhil ot
25838/ |KUMAR BRANCH
3 2023|023 el i CE'S |21 o No-
COURT 32)
_ CHIEF (se
25 84645/ [22.08. ggfgl/ B JUSTI |order Dtd. 2023-08- giiECH at
4 2023 023 2023 MOHANTY CE'S 21 ~6 No-
COURT 26)
- CHIEF (se
WP (C) - WRIT
25 84646/ [22.08. JUSTT |order Dtd. 2023-08- at
5 2023 023 ;g;§8/ S K RATH CE'S |21 BRANCE no-
COURT 26)
_ B CHIEF (Se
25 84647/ [22.08. ggigé/ B JUSTI |order Dtd. 2023-08- QE£ECH at
6 2023 023 2023 MOHANTY CE'S 21 —6 No-
COURT 26)
- CHIEF (se
25 84648/ [22.08. gg{gg/ L K JUSTT |order Dtd. 2023-08- giiﬁcn at
7 2023 023 2023 NAYAK CE'S 21 -6 No-
COURT 26)
_ CHIEF (Se
2584649/ 22.08.2 |WE(C)— TUSHAR JUSTI |order Dtd. 2023-08- |"RiT I ¢
25714/ |KANTA BRANCH
8 12023 023 cors . havar CE'S |21 9 No-
COURT 37)
- CHIEF (se
WP (C) — WRIT
25 84650/ [22.08. JUSTI |order Dtd. 2023-08- at
9 2023|023 582§8/ J B KAR CE'S |21 BERNCH Ino-
COURT 7
_ CHIEF (Se
26 84651/ [22.08. g?éié/ SARAT JUSTI |Order Dtd. 2023-08- giigcﬂ at
0 12023 023 Sons ! |pasH CE'S |21 i No-
COURT 40)
26 (846527 [22.08.2 WP (C)- [SARAT CHIEF |Order Dtd. 2023-08- |WRIT (se
1 2023 023 25345/ |DASH JUSTI |21 BRANCH at




2023 CE'S -8 No-
COURT 40)
_ CHIEF (se
26 84653/ [22.08. ggég;/ SUSHANT | JUSTI |order Dtd. 2023-08- QE;ECH at
2 2023 |023 Son3 | |[SAHOO P lee's |21 e No-
COURT 40)
T CHIEF (se
26 84654/ [22.08. gg{gé/ ARUN - JUSTI |order Dtd. 2023-08- g?igcﬂ at
3 12023 |023 op3 | KU.JATI 707 [cE's 21 Ce No-
COURT 23)
- — CHIEF (se
2684655/ (22.08.2 |0 0 B R . JUSTI |Order Dtd. 2023-08- |CONTEM |at
4 2023  |023 o SENAPATI |~ |cE'S |21 pT No-
COURT 1)
CONTC- CHIEF (Se
2684656/ 22.08.2 |cg .7 M R . JUSTI |Order Dtd. 2023-08- at
5 12023 023 0o ROUTRAY |[~°°° [cE's |21 No-
COURT 1)
- CHIEF (se
CONTC- |J
2684657/ |22.08. JUSTT |Order Dtd. 2023-08- |CONTEM |at
6 12023 023 gggl/z ﬁOHAPATR -0 lcgrs |21 pT No-
COURT 5)
_ CONTC- CHIEF (Se
2684658/ (22.08.2 |, 0 7 |3 D . JUSTI |Order Dtd. 2023-08- |CONTEM |at
7 12023 023 074 MUDULT P lee's |21 pT No-
COURT 2)
- CONTC- CHIEF (se
2684659/ (22.08.2 |C. .~ |BANABIHA JUSTT |Order Dtd. 2023-08- |[CONTEM |at
8 2023 |023 0ns RT RAY CE'S |21 pT No-
COURT 2)
_ CONTO- CHIEF (Se
2684660/ (22.08.2 |2, o7 |SUMANTA | JUSTI |Order Dtd. 2023-08- |CONTEM |at
9 2023 023 03 DAS P ler's |21 pT No-
COURT 3)
- CONTC- CHIEF (se
2784661/ 22.08.2 |, o7 |SUMANTA | JUSTI |Order Dtd. 2023-08- |CONTEM |at
0 2023 |023 053 DAS O leers |21 pT No-
COURT 3)
[ — CHIEF (se
2784662/ (22.08.2 |S,o070 M R . JUSTT |Order Dtd. 2023-08- |[CONTEM |at
1 2023  |023 03 ROUTRAY |“°°° [cE's |21 pT No-
COURT 3)
_ CHIEF (se
27 84663/ |22.08.2 |CONTC— M/S RAMA JUSTI |Order Dtd. 2023-08- |CONTEM |at
5426/2 |[KRISHNA |C.
2 2023|023 03 . CE'S 21 pT No-
COURT 3)
- CONTC- CHIEF (se
27 84664/ |22.08. JUSTT |Order Dtd. 2023-08- |CONTEM |at
3 2023|023 8326/2 KSRHITISH IC.0. fopig o1 pT No-
COURT 3)
27 [84665/ [22.08.2 [coNTC- |suMIT  [c.0. [CHIEF [Order Dtd. 2023-08- |CONTEM |(Se




2023 023 5439/2 |SATPATHY JUSTI |21 PT at
023 CE'S No-
COURT 3)
CHIEF (Se
84666/ 22.08. gzgg;z gEiEiSH JUSTI |Order Dtd. 2023-08- |CONTEM |at
2023|023 R o CE'S |21 pT No-
COURT 3)
— CHIEF (se
84667/ (22.08.2 [con 0 JUSTI |order Dtd. 2023-08- |CONTEM |at
2023|023 oo CE'S |21 pT No-
COURT 3)
— CHIEF (se
84668/ [22.08.2 |CO0 0 o JUSTI |order Dtd. 2023-08- |CONTEM |at
2023|023 o3 CE'S |21 pT No-
COURT 3)
B CHIEF (Se
84672/ 122.08. gggézo P.K. JUSTI |order Dtd. 2023-08- ;iIMIN at
2023|023 o PANT CE'S |18 opmar [NO-
COURT 7
BATIL- (Se
BLAPL- COURT 2 (CRMI
23224/ 35508' 1077/2 |P.BEHERA NO. 2 gzder btd. 2022-08- hyap ;t_
021 OLD MISC- |- ©
16)
2)
CONTC- COURT (Se
84675/ 122.08. A .MOHANT Order Dtd. 2023-08- |CONTEM |at
2023|023 5896/2 |y NO. 2 11g pT No-
023 OLD
7)
WRIT
(Se
BRANCH
84676/ |22.08.2 |"L{C) COURT | der Dtd. 2023-08- |(DIVIS |20
13946/ |P.K. DAS NO. 2 No-
2023|023 Sons A P! TON e
BENCH- )
1)
WRIT
(Se
BRANCH
84677/ 22.08.2 |"E(O)~ Ip k. COURT |5 ger Dtd. 2023-08- |(DIVIS ¢
13070/ NO. 2 No-
2023|023 Sooe ! pasH A P! TON e
BENCH- )
1)
WRIT
(Se
BRANCH
84678/ 22.08.2 |G- COURT |5 der Dtd. 2023-08- |(DIVIS ¢
13072/ |P.K. DAS NO. 2 No-
2023|023 ons A P! TON e
BENCH- )
1)
WRIT
(Se
BRANCH
84679/ 22.08.2 ")~ COURT |5 ger Dtd. 2023-08- |(DIVIS ¢
13068/ [P.K. DAS NO. 2 No-
2023|023 one A P! TON e
BENCH-

1)




T WRIT (se
BRANCH
28 84680/ [22.08.2 ["E{C)- COURT order Dtd. 2023-08- | (DIVIS 12F
25653/ |P.K.JENA [C.0. NO. 2 No-
5 12023  |023 Soaa op |21 TON oa
BENCH- |,
3)
T WRIT
(Se
BRANCH
28 184681/ |22.08.2 [NL(C)- COURT |5 ger Dtd. 2023-08- |(DIvIs 3¢
25665/ |P.K.JENA |C.0. INO. 2 No-
6 12023  |023 Soaa op |21 TON Toa
BENCH- |,
3)
T WRIT
(Se
BRANCH
28 |84682/ [22.08. ggégz; N.K. c o, o®7 lorder ptd. 2023-08- |(DIVIS [
7 12023 |023 025 | |sATapaTy [*tTr [P0 S 21 TON 1?2
BENCH- |,
2)
___ WRIT
(Se
BRANCH
28 |84683/ [22.08. gzég%; H.K. c o, oU® lorder ptd. 2023-08- |(DIVIS [
8 (2023 (023 S0as | [PATRA N A 31 TON 1?3
BENCH- |,
2)
___ WRIT
(Se
BRANCH
28 84684/ 22.08.2 |"2{8) 7 1A k. mona COURT |order Dtd. 2023-09- |(DIVIS °
26799/ Cc.0. NO. 3 No-
9 2023 023 Sons | NTY oLy |04 TON 101
BENCH- |,
2)
N CONTC- COURT (Se
2984685/ 22.08.2 | o~ |J.R.BEHE | NG 3 |order Dtd. 2023-08- |CONTEM |at
0 2023 |023 053 RA op |21 pT No-
3)
n ITA- COURT crvin | ‘°©
2984686/ |22.08. D.K. Order Dtd. 2023-08- at
 ooas . l693 115/20 |gans c.o. [wo. 3 7 REVIST [T°
13 OLD oN 5
N WP (C) - WRIT (Se
2984687/ 22.08.2 |]go70" [S.K.BEHE | COURT |Order Dtd. 2023-09- |\ . lat
2 2023 023 RA 2 lNo. 6 11 No-
2023 -3
14)
R WP (C) - WRIT (Se
2984688/ |22.08.2 |0 >0 [P.L.MISH |, COURT |Order Dtd. 2023-09- [ . lat
3 12023 [023 RA ‘Y- Ino. 6 |os No-
2023 -7
48)
__- BATIL-
BLAPL- 1(crIM | ‘5
29184689/ |22.08. 69872 K. N. c COURT INAL at
4 12023  |023 023 SAHOO NO. 6 Mlse- T?_
1)
29 [84690/ [22.08.2 |ABLAPL [B.R.SENA [C.O. [COURT [Order Dtd. 2023-08- [BAIL- |(Se




|

2023 023 - PATI NO. 6 |17 1 (CRIM |at
7265/2 INAL No-
023 MISC- |2)
1)
WP (C) - WRIT (Se
84691/ (22.08.2 |} oo [ARUN . COURT |Order Dtd. 2023-08- |\ .. at
2023|023 KU.JATI |~°°° NO. 6 21 No-
2023 -1 5
WP (C) - WRIT (Se
84692/ |122.08. 24900/ P.K. c COURT |Order Dtd. 9999-12- BRANCH at
2023 (023 MISHRA 2+ Ivo. 6 [31 No-
2023 -3
12)
BIBEKANA (Se
84694/ 22.08. ggéié/ NDA . COURT |order Dtd. 2023-08- giiECH at
2023 023 MAHAPATR "~ [NO. 6 |21 No-
2023 -4
A 46)
WP (C) - wriT (%€
84695/ (22.08. COURT |Order Dtd. 2023-07- at
053 . [555 507/20 |s. DAS  [c.0. |- |7 BRANCH |2 -
23 -6
24)
FAO- COURT Mrsc. |(5¢
84697/ (22.08.2 | /4o o0 |9 . o Order Dtd. 2023-08- | -°-- |at
2023 023 MOHARANA |~ : 17 No-
19 22 SEC. |5\
WP (C) - COURT WRIT (Se
84699/ 22.08.2 |o -0 [B.R.SENA | oo Order Dtd. 2023-07- Lo lat
2023 023 PATT : : 27 No-
23 22 -6
24)
FAO- R K COURT mrsc. |(5¢
23;20/ 32308' 64/201 [MOHAPATR |C.O. |NO. ??der Dtd. 2023-08- |, pppar, ;t_
8 A 22 SEC. ©
2)
FAO- COURT mrsc. |(5¢
84701/ (22.08.2 | 000 K P . o Order Dtd. 2023-08- - -- lat
2023 023 BEHERA : : 17 No-
8 22 SEC.
2)
FAO- COURT mrsc. |(5¢
84702/ |22.08. 240/20 SARAT c NO Order Dtd. 2023-08- APPEAL at
2023 (023 . SWAIN - 18 CEC E?_
WP (C) - MANOJ COURT wrrT | (5€
53323/ 35308' 507/20 |KUMAR c.0. |NO. gider prd. 2023-07- lgpanc ;E_
23 NAYAK 22 -6
24)
FAO- COURT Mrsc. | (%€
84704/ (22.08.2 |00 IS K . o Order Dtd. 2023-08- | -°-- |at
2023 (023 o3 SAHOO s 18 CEC E?_
84705/ 122.08. gég;zo s K . ;gURT Order Dtd. 2023-08- ;ie
2023 (023 SAHOO : : 18
23 22 No-




|| 5)
BAIL- [ o
30 184707/ [22.08.2 [PLAPL I g, COURT | der Dtd. 2023-04- |2 CRMI | ¢
8§ 2023|023 3743/2 |pant NO. 2 oy NAL o no-
023 OLD MISC- |- °
11)
2)
T BATL-
ABLAPL (Se
30 184709/ [22.08.2 |- R.K.MALL ;gURg Order Dtd. 2023-08- iégEIM at
9 2023 023 4371/2 |1CK : 21 No-
OLD MISC-
023 5)
1)
B FAO- COURT (Se
31184710/ |22.08. Order Dtd. 2023-08- at
299/20 |S R OJHA NO. 2
0 2023 |023 18 No-
23 OLD
5)
N WP (C) - COURT WRIT (Se
31(84711/ [22.08.2 |, ool [DEBENDRA no. o, |order Dtd. 2023-08- [liro . lat
1 2023 [023 5053 | |BEHERA op 21 "e No-
32)
- BAIL- [ o
3184712/ [22.08.2 |oPRFD” 1p R Mona COURT |order Dtd. 2023-08- |- (CRIM ¢
2 2023|023 2281/2 |y1y NO. 2 1oy INAL oo
023 OLD MISC- |.°
1)
1)
N WP (C) - COURT wrrT | (5€
3184713/ [22.08.2 |, 4.’ |DEBENDRA No. 5 |order Dtd. 2023-08- 1o . lat
3 12023 023 5053 | |BEHERA op |21 S No-
35)
N WP (C) - COURT WRIT (Se
3184714/ [22.08.2 |, ..\’ |DEBENDRA No. 5 |order Dtd. 2023-08- |- . lat
4 12023 023 053 | |BEHERA op 21 “e No-
32)
N WP (C) - COURT wrrT | (5€
3184715/ [22.08.2 |,co,s  |DEBENDRA NG, 5 |order Dtd. 2023-08- 1o . lat
5 12023 023 053 | |[BEHERA op |21 o No-
32)
N WP (C) - COURT WRIT (Se
31 (84716/ [22.08.2 |, =) [DEBENDRA no. o |order Dtd. 2023-08- [lir .. lat
6 12023 |023 053 | [BEHERA op 21 oe No-
32)
B WP (C) - COURT WRIT (Se
3184717/ [22.08.2 |, oo |DEBENDRA vo. o |order Dtd. 2023-08- |- . lat
7 12023 |023 5053 | |BEHERA op |21 o No-
32)
B WP (C) - COURT WRIT (Se
3184718/ [22.08.2 |, o . |DEBENDRA No. 5 |order Dtd. 2023-08- |1o- - . lat
8 2023 |023 5053 |BEHERA op 21 oe No-
32)
3184719/ 22.08.2 "E(©)~ InpppNDRA COURT |y Ger Dtd. 2023-08- |"RIT |(Se
5 o023 . 555 25860/ |oooon No. 2 |7 BRANCH |at
2023 OLD -5 No-




[ 32)

WP (C) - COURT WRIT (Se

3284720/ [22.08.2 |,.o " |DEBENDRA No. 5 |order Dtd. 2023-08- 1o . lat

0 2023  [023 BEHERA - 21 No-
2023 OLD -5

32)

R WP (C) - COURT WRIT (Se

3284721/ [22.08.2 |, o |DEBENDRA |, N o [order Dtd. 2023-08- |- lat

1 2023 023 BEHERA : . 21 No-
2023 OLD -5

32)

R WP (C) - COURT WRIT (Se

3284722/ [22.08.2 |5 o0 |DEBENDRA |, No. o [order Dtd. 2023-08- [l lat

2 12023 |023 BEHERA : - 21 No-
2023 OLD -5

32)

N WP (C) - COURT WRIT (Se

32184723/ |22.08. B.K.DALA Order Dtd. 2023-08- at

3 bozs 533 21907/ |7 c.0. No. 2 [;7 BRANCH |°°

2023 OLD -3 ©

51)

N WP (C) - COURT WRIT (Se

3284724/ [22.08.2 |5 0 - |DEBENDRA |, N, o [order Dtd. 2023-08- [Lo- o . lat

4 2023  |023 BEHERA : - 21 No-
2023 OLD -5

32)

R WP (C) - COURT wriT | (5€

32184725/ 122.08. 25868/ DEBENDRA c NO. 2 Order Dtd. 2023-08- BRANCH at

5 2023 023 BEHERA : . 21 No-
2023 OLD -5

32)

N WP (C) - COURT WRIT (Se

3284726/ [22.08.2 |5c 50" (S K. . N, o [order Dtd. 2023-08- [Lo- o lat

6 12023 023 053 | |[SWAIN on 21 i S?—

R WP (C) - COURT WRIT (Se

32184727/ 122.08. 25870/ DEBENDRA c NO. 2 Order Dtd. 2023-08- BRANCH at

7 12023 |023 BEHERA : . 21 No-
2023 OLD -5

32)

N WP (C) - COURT WRIT (Se

3284728/ [22.08.2 |,c o0 IDEBENDRA | N, o [order Dtd. 2023-08- [Lo- o lat

8 (2023 (023 BEHERA : . 21 No-
2023 OLD -5

32)

R WP (C) - COURT WRIT (Se

3284729/ [22.08.2 |,coo [DEBENDRA |, No. 5 [order Dtd. 2023-08- [Lo- o lat

9 12023 023 BEHERA : - 21 No-
2023 OLD -5

32)

N WP (C) - COURT WRIT (Se

3384730/ [22.08.2 | 1.0 AK. . No. 5 |order Dtd. 2023-08- |15 . lat

0 (2023 023 PANDA : - 21 No-
23 OLD -7

18)

N WP (C) - COURT WRIT (Se

3384731/ [22.08.2 |5 o0 |DEBENDRA |, N, o [order Dtd. 2023-08- [lo- o lat

1 (2023 [023 BEHERA : . 21 No-
2023 OLD -5

32)

3384732/ [22.08.2 [Wwp(C)- [RAMA . COURT |Order Dtd. 9999-12- |WRIT (Se

2 12023 |023 24950/ KRISHNA |~°°° NO. 2 |31 BRANCH |at




2023  |BISOT OLD -4 No-
17)
[ (Se
33184733/ [22.08. ggég;/ DEBENDRA ;gURg Order Dtd. 2023-08- QE;ECH at
3 2023|023 BEHERA : 21 No-
2023 OLD -5
32)
[ (Se
WP (C) - |TUSHAR COURT .. [WRIT
23 23;?4/ §§é08’ 12341/ |KANTA c.0. |NO. gfder ptd. 9999-12- lppanch ;E_
2022  |[NAYAK 17 -6
26)
N _ (Se
33184735/ [22.08. ggég;/ DEBENDRA | ;gURT Order Dtd. 2023-08- QE;ECH at
5 2023|023 BEHERA : : 21 No-
2023 17 -5
32)
N _ (Se
3384736/ |22.08. ggég;/ pEBENDRA | |-0"RT lorder pra. 2023-08- [[R°  lat
6 12023 |023 BEHERA : : 21 No-
2023 17 -5
32)
[ (Se
WP (C) - |TUSHAR COURT .. WRIT
33 23227/ 32308' 12349/ |[KANTA c.o. [NO. 2 2§der Dtd. 9999-12- |rancH ;t_
2022 |NAYAK OLD -6 °
26)
— _ (Se
3384738/ [22.08. ggégé/ DEBENDRA EgURg Order Dtd. 2023-08- giiECH at
8 12023 023 053 . |BEHERA op 21 “e No-
32)
BN _ (Se
3384739/ [22.08. ggég;/ DEBENDRA ;gURg Order Dtd. 2023-08- QE;ECH at
9 2023 |023 BEHERA . 21 No-
2023 OLD -5
32)
— _ (Se
34 84740/ |22.08. ??é?é/ DEBENDRA ;gURg Order Dtd. 2023-08- giiﬁcn at
0 2023 |023 053 |BEHERA op 21 i No-
32)
N WP (C) - COURT WRIT (Se
34184741/ 122.08. 25988/ DEBENDRA c NO. 2 Order Dtd. 2023-08- BRANCH at
1 2023  |023 BEHERA : . 21 No-
2023 OLD -6
35)
n WP (C) - COURT writT | (5@
;4 23;@2/ 32é08' 25499/ |H. DAS |Cc.O0. [NO. 2 gider Dtd. 2023-08- | ancH ;t_
2023 OLD -1 3?
N WP (C) - COURT WRIT (Se
3484743/ |22.08. 25881/ DEBENDRA NO. 2 Order Dtd. 2023-08- i — at
3 2023|023 BEHERA . 21 No-
2023 OLD -5
32)
- WP (C) - COURT wrrT | (5€
3484744/ [22.08.2 |, o0 |DEBENDRA N, o [order Dtd. 2023-08- [Loo o fat
4 12023 023 053  |BEHERA op 21 Ce No-
32)
134 [84745/ [22.08.2 |[wP(C)- |[DEBENDRA [C.0. [COURT |Order Dtd. 2023-08- [WRIT |(Se




2023 023 25874/ [BEHERA NO. 2 |21 BRANCH |at

2023 OLD -5 No-

32)

WP (C) - COURT WRIT (Se

84746/ (22.08. S.K. Order Dtd. 2023-08- at

5023 lons 25492/ |22 No. 2 |7 BRANCH |2~

2023 OLD -1 3f

WP (C) - COURT WRIT (Se

84747/ |22.08.2 | .o~ |DEBENDRA N o [order Dtd. 2023-08- [l oo fat

2023 023 Sop3 | |[BEHERA oLy 21 e No-

32)

WP (C) - COURT WRIT (Se

84748/ |122.08. 26297/ ARUN NO. 2 Order Dtd. 2023-08- BRANCH at

2023 (023 093 | |KU.JATI on 21 - S?_

WP (C) - COURT WRIT (Se

84749/ |22.08. K.K. Order Dtd. 2023-08- at

023 . [553 26672/ |00 No. 2 |7 BRANCH |2~

2023 OLD -7 ©

15)

WP (C) - |JYOTI COURT wriT | (S©

gé;gO/ 32308’ 26811/ PRAKASH NO. 2 gider Dtd. 2023-08- |o0aneH Et_

2023  |KAR OLD -1 ©

30)

WP (C) - COURT WRIT (Se

gg;il/ 33508' 26592/ |S. DAS NO. 2 gider Dtd. 2023-08- |pancH ;t_

2023 OLD -5 ©

21)

WP (C) - |GYANA COURT wriT | (5€

gg;gz/ 32308' 26574/ RANJAN NO. 2 Sfder Dtd. 2023-08- |o0aneH ;2_
2023 |PATRA OLD -5

21)

WP (C) - |ASISH COURT wriT | (5©

gg;§3/ 33308' 26285/ |KUMAR NO. 2 gider Dtd. 2023-08- \.rancH ;t_

2023  |RAY OLD -1 4?

WP (C) - COURT WRIT (Se

53224/ 32308' 26597/ |S. DAS NO. 2 gider Dtd. 2023-08- |0 aneH ;2_
2023 OLD -5

21)

WP (C) - COURT WRIT (Se

84755/ (22.08.2 |, o0 B K N, o [order Dtd. 2023-08- [Loo o lat

2023 023 053 | |PARDHI op |21 o Z?—

WP (C) - COURT WRIT (Se

2g;§6/ 32508' 26655/ D.K.JENA NO. 2 gider Ptd. 2023-08- o0 aneH ;t_

2023 OLD -7 ©

15)

WP (C) - COURT WRIT (Se

84757/ |22.08.2 |,c o0 [UMAKANTA N, o [order Dtd. 2023-08- |Loo . fat

2023 023 003 . |CHHOTRAY oLy |14 S No-

33)




WP (C) -

COURT

WRIT

(Se

84758/ (22.08. SUMIT Order Dtd. 2023-08- at
26548/ NO. 2 BRANCH
2023 (023 053 | |SATPATHY op 21 e No
21)
WP (C) - COURT WRIT (Se
84759/ (22.08. K.K. Order Dtd. 2023-02- at
2023|023 2662/2 \\amy NO. 2 14, BRANCH |0
023 OLD -7 ©
5)
WP (C) - |SAPAN COURT wriT | (S©
23;?0/ 32508' 26151/ [KUMAR NO. 2 gider Dtd. 2023-08- |ppaneH ;E_
2023  |PAL OLD -8
41)
WP (C) - COURT wriT | (5€
84761/ |22.08. K.K. Order Dtd. 2023-02- at
5023|023 2664/2 | -0 NO. 2 |37 BRANCH |-
023 OLD -7 ©
5)
WP (C) - COURT WRIT (Se
84762/ (22.08.2 |, 20" P K N, o [order Dtd. 2023-08- [Lo- . lat
2023 (023 053 MISHRA oLy 21 9 No-
19)
WP (C) - COURT WRIT (Se
84763/ |22.08. D.K.MOHA Order Dtd. 2023-02- at
5887/2 NO. 2 BRANCH
2023 023 NTY 28 No-
023 OLD -8
43)
WP (C) - COURT WRIT (Se
84764/ |22.08. M R Order Dtd. 2023-08- at
2023|023 25720/ |spH00 NO. 2 1oy BRANCHE INo-
2023 OLD -4
37)
WP (C) - |SAPAN COURT wriT | (S©
gg;§5/ 32508' 26153/ [KUMAR NO. 2 gider Dtd. 2023-08- |o0aneH ;t_
2023  |PAL OLD -8 ©
41)
WP (C) - COURT WRIT (Se
84766/ 22.08. P.K.MOHA Order Dtd. 2023-08- at
5023 lons 26491/ | 1o No. 2 |7 BRANCH |°
2023 OLD -4 ©
46)
WP (C) - COURT WRIT (Se
84767/ |22.08. M R Order Dtd. 2023-08- at
2023 023 25722/ [san00 NO. 2 1oy BRANCH o
2023 OLD -4 ©
37)
WP (C) - COURT WRIT (Se
84768/ 22.08.2 |, 1" [BIKRAM. No. 5 |order Dtd. 2023-08- |15 . lat
2023 (023 053 |BEHERA oy 7 » No-
46)
WP (C) - COURT WRIT (Se
84769/ (22.08. M R Order Dtd. 2023-08- at
5023 loos 25718/ o o No. 2 |7 BRANCH |2 -
2023 OLD -4 ©
37)
CMP- COURT WRIT | (Se
23;;0/ 32é08' 547/20 |D.NAYAK NO. 2 gider Ptd. 2023-08- |ppaNcH |at
19 OLD -6 No-




u ] | 6
CMP- COURT WRIT (Se
37184771/ |22.08. S.MOHARA Order Dtd. 2023-08- at
712/20 c.o0. [NO. 2 BRANCH
1 12023 023 NA 21 No-
19 OLD -8
39)
___ BATL-
ABLAPL (Se
37184772/ [22.08.2 |- B . ;gURg Order Dtd. 2023-08- ;ﬁERMI at
2 2023|023 13321/ IMOHANTY |~° : 21 No-
OLD MISC-
2022 10)
2)
H WP (C) - ANIL COURT wriT | (5©
27 23;;3/ 32508' 26433/ |KUMAR c.o. [NO. 2 gider Dtd. 2023-08- |ppaneH ;E_
2023  |DAS OLD -4
46)
N WP (C) - COURT WRIT (Se
3784774/ [22.08.2 |5 50 [MANORANJ |, No. 5 |order pta. 2023-08- |15 . lat
4 2023  |023 AN PADHI |~ . 21 No-
2023 OLD -8
42)
N WP (C) - COURT wrrtT | (5€
37184775/ |22.08. SUMANTA Order Dtd. 2023-08- at
s 023" lo93 26174/ 0 c.o. jwo. 2 [J7 BRANCH |7~
2023 OLD -8 ©
41)
N WP (C) - |SAPAN COURT wriT | (S©
27 ié;;6/ 35508’ 26179/ [KUMAR c.0. [NO. 2 gider Dtd. 2023-08- |0 aneH ;t_
2023  |PAL OLD -8 ©
41)
B WP (C) - |RAMA COURT wriT | (S©
37 23;;7/ 32308' 26457/ |[KRISHNA |C.0. NO. 2 gider Dtd. 2023-08- |pancH EE_
2023  |BISOT OLD -4
46)
H WP (C) - COURT WRIT (Se
;7 gg;;8/ 32308' 26515/ N K ROUT |C.0. INO. 2 gider Ptd. 2023-08- |pancH ;t_
2023 OLD -5 ©
21)
B WP (C) - COURT wrrT | (5€
3784779/ [22.08. LOKANATH Order Dtd. 2023-08- at
5 o2z . |09 13168/ |~ c.0. No. 2 [;7 BRANCH °°
2023 OLD -1 N
N WP (C) - COURT WRIT (Se
88 23;20/ 32é08' 24988/ |S SAHOO |[C.O. [NO. 2 gider Dtd. 2023-08- | ancH ;t_
2023 OLD -4 ©
17)
N WP (C) - COURT WRIT (Se
38 84781/ [22.08.2 |, o0 |SARBESWA No. 5 |order ptd. 2023-08- |15 . lat
1 12023 023 R PRUSTY . 21 No-
2023 OLD -4
46)
- M/S. SRI (Se
38 84782/ [22.08. Zf?gfz RAMA . ;gURg Order Dtd. 2023-08- |CONTEM |at
2 2023|023 025 KRISHNA |07 |20 % 21 pT No-
BISOT 6)
138 [84783/ [22.08.2 [coNTC- D g c.0. |COURT |order Dtd. 2023-08- |CONTEM |(Se




2023|023 5484/2 [NAYAK NO. 2 |21 pT at
023 OLD No-
3)
CONTC- COURT (Se
84784/ |22.08.2 |¢ 27 0 IMRUTYUNJ NG, 5 |order Dtd. 2023-08- [CONTEM |at
2023 023 AY PAGAL : 21 pT No-
023 OLD
5)
CONTC- COURT (Se
84785/ 22.08.2 | S -7 |SUMIT NG, 5 |order Dtd. 2023-08- [CONTEM |at
2023 (023 SATPATHY . 21 pT No-
023 OLD 5
CONTC- COURT (Se
84786/ |22.08. 4716/2 B K NO. 2 Order Dtd. 2023-08- |CONTEM |at
2023 023 003 SWAIN op |21 pT No-
3)
CONTC- COURT (Se
84787/ |22.08.2 |70 0 B K NG 5 |order Dtd. 2023-08- |CONTEM |at
2023 (023 03 SWAIN op 21 pT No-
3)
CONTC- COURT (Se
84788/ |22.08.2 |,.. 5 - |H.K.MOHA NG, o |order Dtd. 2023-08- |CONTEM |at
2023 023 073 NTA op |21 pT No-
1)
CONTC- COURT (Se
84789/ |22.08.2 |Jg00 - [B K No. 5 |order Dtd. 2023-08- [CONTEM |at
2023 (023 023 SWAIN op 21 pT No-
2)
CRLREV CRIMIN |(Se
84790/ [22.08.2 |- ;iﬁiiEP ;gURg Order Dtd. 2023-08- |AL at
2023 023 167/20 | o op |21 REVISI |No-
23 oN 3)
CONTC- (Se
84791/ [22.08.2 | )10 IS COURT |Order Dtd. 2023-08- |CONTEM |at
2023 023 MOHARANA NO. 1 |21 pT No-
023
4)
(Se
CONTC-
84792/ (22.08.2 | oo oo ooy COURT |Order Dtd. 2023-08- |CONTEM |at
2023 023 NO. 1 |21 pT No-
023
3)
CRLREV CRIMIN |(Se
84793/ [22.08.2 |- COURT |Order Dtd. 2023-08- (AL at
2023|023 407/20 [FSHITISH NO. 1 |21 REVIST |[No-
23 ON 5)
(Se
CONTC-
84794/ |22.08.2 | So-7 |SUMIT COURT |Order Dtd. 2023-08- |CONTEM |at
2023 023 SATPATHY NO. 1 |21 pT No-
023
3)
CRLREV CRIMIN |(Se
84795/ [22.08.2 |- 1,. MOHANT COURT |Order Dtd. 2023-08- (AL at
2023 023 409/20 |Y NO. 1 |21 REVISI |No-
23 ON 5)




CRLREV CRIMIN |(Se
84796/ [22.08.2 |- = R, DAS COURT |Order Dtd. 2023-09- AL at
2023 023 401/20 [ NO. 7 |15 REVISI |No-
23 ON 5)
BATL-
BLAPL- o (crmr | (°€
84797/ |22.08.2 | D0 A.R. COURT |order Dtd. 2023-08- |~ at
2023 (023 053 PANDA NO. 7 |21 Moo 5?—
2)
MACA- |B N Mrsc. |(5¢
23;28/ 32508' 1321/2 |SAMANTAR ;gURg 8gder btd. 2023-08~ pppar, ;E_
016 AY : SEC. gy
BATIL-
BLAPL- 2 (cruMI | '€
84799/ [22.08.2 |00 © A.R. COURT |Order Dtd. 2023-08- | at
2023|023 003 PANDA NO. 7 |21 Moscn 5?—
2)
WP (C) - COURT wrrT | (5€
84800/ 22.08. S.MOHARA Order Dtd. 2023-09- at
26569/ NO. BRANCH
2023 (023 NA 01 No-
2023 12 -5
21)
BAIL- [ o
84801/ [22.08.2 [2oAPL~ Ia R, COURT |order Dtd. 2023-08- |2 CRMI | ¢
2023 (023 3992/2 foanpa NO. 21 NAL No-
023 12 MIsc- |70
2)
BAIL- [ o
84802/ |22.08.2 [PLAPL™ 4 R, COURT |y der Dtd. 2023-08- |* (CRIM | ¢
2023 (023 3026/2 |5hnpa NO. 21 INAL -
023 12 MISC- |3
1)
RSA- COURT (Se
84803/ (22.08.2 [0 o L e o Order Dtd. 2023-09- |SECOND |at
2023 (023 e . 11 APPFAL |No-
07 12
2)
(Se
84805/ 22.08.2 |SAO-  |P.K.SWAT COURT |Order Dtd. 2023-09- |SECOND |at
2023 (023 7/2019 [N NO. 1 |12 APPEAL |No-
7)
M/S.SANJ
roa-  |EEV (Se
84806/ |22.08.2 |, " [UDGATA, COURT |Order Dtd. 2023-09- |SECOND |at
2023 (023 01 S. NO. 7 |21 APPEAL |No-
UDGATA, A 2)
MISHRA
CRLMC- COURT crImIn | (5€
84808/ [22.08. K.K. Order Dtd. 2023-09- at
2023|023 2754/2 lyarh NO. 2 11 AL No-
023 OLD MISC |53
84813/ [22.08.2 |sa- P.K. COURT |Order Dtd. 2023-08- |SECOND |(Se
2023 (023 137/19 MISHRA NO. 2 |21 APPEAL |at




T 88 OLD No-
3)
(Se
40 |84816/ [22.08.2 |conTCT [MR.SARAT COURT |order Dtd. 2023-08- |CONTEM |at
5 loss . |55 5154/2 (CHANDRA no. 2 |7 o e
023 MEKAP OLD 7
[ _ (Se
40 |84820/ 22.08.2 "E(©) =I5 ¢ acma COURT |y der Dtd. 2023-08- |"RIT | ¢
5 |02z - loas 23680/ |20 No. 2 |37 BRANCH |7~
2023 OLD -6 °
54)
_ _ (Se
4184822/ [22.08.2 ["E{C)~ lp g BART COURT |5 ger ptd. 2023-08- ["RIT 1 ¢
2 hoss . 1553 23680/ | No. 2 |7 BRANCH |2~
2023 OLD -6
54)
- _ (Se
41 84825/ 22.08.2 "B~ 4 ¢ Nava COURT |yrder Dtd. 2023-09- |"RIT 1 ¢
26699/ NO. BRANCH
1 2023  |023 K 11 No-
2023 12 -7
15)
N WP (C) - COURT wrrtT | (5€
41 84828/ (22.08.2 |, )7 H.K. o Order Dtd. 2023-09- |\ - . |at
2 2023 023 PANDA : 14 No-
2023 12 -5
21)
N WP (C) - COURT WRIT (Se
41 184829/ |122.08. 26452/ NIRANJAN NO Order Dtd. 2023-08- BRANCH at
3 2023|023 PANDA : 21 No-
2023 12 -4
46)
N WP (C) - |BHARAT COURT wrrT | (5€
31 23220/ 32308' 26260/ [KUMAR NO. gider ptd. 2023-08- lgpancy EE_
2023  |MISHRA 12 -1 5
N LAA- COURT (Se
41 84831/ [22.08.2 |7 |G.JAYAST o Order Dtd. 2023-09- |[FIRST lat
5 12023 (023 NGH : 11 APPEAL |No-
8 22
4)
- WP (C) - wriT | (S©
41 84834/ [22.08.2 |,o 20’ M K COURT |Order Dtd. 2023-08- |\ o . lat
6 12023 |023 MOHANTY NO. 6 122 No-
2023 -3
13)
WRIT
S~ BRANCH ;ie
41 84836/ [22.08.2 |,c, )" |SURENDRA COURT |Order Dtd. 2023-08- |(DIVIS [T
7 12023 023 003 | |PBS NO. 6 |17 TON 08
BENCH- |,
1)
__- WRIT
S~ BRANCH ;ie
41 84837/ [22.08.2 |,c, )" |SURENDRA COURT |Order Dtd. 2023-08- |(DIVIS |0
8 2023  |023 003 | |PBS NO. 6 |17 TON 08
BENCH- |,
1)
141 [84838/ [22.08.2 |[WP(C)- |SURENDRA [C.0. |COURT [Order Dtd. 2023-08- [WRIT |(Se




]

2023 023 26470/ |pas NO. 6 |17 BRANCH |at
2023 (DIVIS |No-
TON 108
BENCH- |)
1)
WP (C) - WRIT (Se
84839/ (22.08.2 |}, o0’ |J K o, |COURT |order Dtd. 2023-08- || . [at
2023 (023 MISHRA Y+ Ino. 6 |18 No-
2023 -1
2)
WP (C) - wriT | (5@
84840/ |22.08. COURT |Order Dtd. 2023-08- at
023 . |55 20548/ |J P KAR [C.0. | % BRANCH |°°_
2023 -3
13)
WP (C) - COURT WRIT (Se
84843/ |22.08.2 |) oo, INIRANJAN |, o |oo Order Dtd. 2023-08- |\- . |at
2023 (023 SAHOO e : 22 No-
2023 12 -1
30)
WP (C) - COURT WRIT (Se
84844/ 22.08.2 |) o0 INIRANJAN |, o |oo Order Dtd. 2023-08- [ . lat
2023|023 SAHOO o : 22 No-
2023 12 -8
42)
WP (C) - COURT WRIT (Se
84845/ |22.08.2 |52, [B.N.MOHA |, | o Order Dtd. 2023-08- |\i- . |at
2023 (023 PATRA O : 22 No-
2023 12 -5
53)
WP (C) - COURT WRIT (Se
84846/ |22.08.2 |0 27 [BIKRAM |, |- Order Dtd. 2023-08- |\2- . |at
2023 (023 BEHERA O : 22 No-
2023 12 -3
13)
CRLMP- wriT | 5©
84492/ [22.08.2 |5/  |AORRESH [GENE Order Dtd. 2023-08- Lo . lat
2023 (023 BHOT RAT 21 No-
023 _1
1)
ABLAPL ??éEEM (Se
84495/ [22.08.2 |- HAREKRUS |GENE Order Dtd. 2022-08- [ . |at
2023 (023 10054/ HNA DASH [RAL 12 No-
2021 MISC= g,
1)
WP (C) - wrrr | (5@
84499/ [22.08.2 |1 .- 0" |APARESH [GENE Order Dtd. 2021-12- [ . [at
2023 (023 BHOT RAL 15 No-
2021 _1
4)
CONTC- (se
84504/ 22.08.2 | .- - [DHANESWA |GENE Order Dtd. 2023-07- |CONTEM |at
2023 (023 R BEHERA RAL 28 pT No-
023
2)
WRIT
(Se
BRANCH
84508/ [22.08.2 |WE(C)~ MRUGANKA | o\p Order Dtd. 2023-07- | (DIVIS |2F
2023|023 9788/2 IMAULI RAL 05 TON No=
014 PATNATK menci. 114

2)




T (Se
43 |84512/ [22.08. Vggég;/ APARESH |GENE Order Dtd. 2023-09- EEiECH at
1 12023  |023 BHOT RAL 15 No-
2023 -3
33)
N WP (C) - |ANTL WRIT (Se
4384673/ [22.08. GENE Order Dtd. 2023-08- at
5 12023 023 24068/ |KUMAR RAL 17 BRANCH |~
2023  |pAs -2
34)
T BATL-
ABLAPL Lo |(5€
4384832/ [22.08.2 |- HAREKRUS |GENE Order Dtd. 2022-08- [/ lat
3 12023  |023 10054/ HNA DASH [RAL 18 No-
MISC-
2021 6)
1)
B ABLAPL BAIL- | oo
4384842/ [22.08.2 |- SANKER —lGENE Order Dtd. 2023-08- - (SR |5¢
4 12023 |023 4035/2 [NARARYAN o, 0 21 INAL o
PRADHAN MISC-
023 3)
1)
- WPC (OA (Se
4384368/ [22.08.2 |C)- = spryy  |CENE Order Dtd. 2023-08- |OA at
5 12023 023 1367/2 RAL 02 Branch |No-
012 1)
N WP (C) - wriT | (S©
4384408/ [22.08.2 |57 ooo ) R. K. GENE Order Dtd. 2023-07- |1 n . jat
6 12023 |023 BARTK RAL 17 No-
2023 -7
10)
N CRLMC- crIvMIN | (o€
43184420/ 122.08. GENE Order Dtd. 2022-06- at
7 12023  |023 3504/2 |L JENA - |onp 24 AL No-
013 MISC )
N WP (C) - (Se
43184421/ |22.08. 9199/2 |A DAS GENE Judgement Dtd. at
8 12023 |023 RAL 2018-01-30 No-
005
2)
WP (C) - (Se
43184423/ (22.08. 9219/2 |A DAS GENE Judgement Dtd. at
9 2023 |023 RAL 2018-01-30 No-
005
2)
- WP (C) - WRIT (Se
4484425/ [22.08. GENE Order Dtd. 2021-02- at
0 2023 023 3643/2 |L. SAHOO RAL 19 BRANCH No-
021 -1
30)
__- WPC (OA (Se
44 84426/ |22.08. C)- S K DASH GENE Order Dtd. 2023-05- |0A at
1 |2023 023 585/20 RAL 03 Branch [No-
15 1)
- WPC (OA (Se
4484427/ [22.08.2 |C)- s ¥ pasy |CENE Order Dtd. 2023-07- |OA at
2 12023 023 1533/2 RAL 25 Branch |No-
016 1)
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